GOVERNMENT OF INDIA
MINISTRY OF PETROLEUM AND NATURAL GAS

RAJYA SABHA
STARRED QUESTION NO. 93

TO BE ANSWERED ON 10" FEBRUARY, 2021

Prices of petrol/diesel
* 93 Dr. Banda Prakash:
Will the Minister of Petroleum and Natural Gas be pleased to state:
(a) the details of monthly price of crude oil and selling price of petrol during the last three years;

(b) whether Government has taken any steps to reduce the price of petrol and diesel by
reducing taxes/excise duty or by other means; and

(c) if so, the details thereof during the last three years and if not, the reasons therefor?

ANSWER

MINISTER OF PETROLEUM AND NATURAL GAS
(SHRI DHARMENDRA PRADHAN)

(@) to (c): A statement is laid on the Table of the House.

*Question Nos. 93 and 102 are clubbed together as ordered by the Chair.

16



Statement referred to in reply to parts (a) to (c) of Rajya Sabha Starred Question No. 93
asked by Dr.BandaPrakash to be answered on 10™ February, 2021 regarding
“Prices of petrol/diesel”.

(@):  The details of monthly price of Indian Basket of crude oil and retail selling prices of
petrol/diesel during the last three years are available at the website of Petroleum Planning and
Analysis Cell (PPAC) i.e. www.ppac.gov.in.

(b) & (c): Prices of petrol and diesel have been made market-determined with effect from
26.06.2010 and 19.10.2014 respectively. Since then, the Public Sector Oil Marketing Companies
(OMCs) take appropriate decision on pricing of petrol and diesel in line with international
product prices and other market conditions. The OMCs have not only increased but also
decreased the prices of petrol and diesel in line with changes in international prices and rupee
dollar exchange rate.

With an aim to reduce the prices of petrol and diesel and give relief to the consumers, the
Central Government reduced the Central Excise duty on petrol and diesel by Rs. 2 per litre with
effect from 4™ October, 2017. The Central Government further reduced the Central Excise duty
on petrol and diesel by Rs. 1.5 per litre with effect from 5™ October, 2018 and Public Sector
OMCs also reduced Rs. 1.00 per litre to reduce the overall price of petrol and diesel. The Central
Government also requested the State Governments to make a reduction of Rs. 2.50 per litre in
VAT imposed by them on petrol and diesel. 18 State Governments and 1 Union Territory had
reduced VAT on petrol and diesel.

X=-X-X-X-X
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GOVERNMENT OF INDIA
MINISTRY OF PETROLEUM AND NATURAL GAS

RAJYA SABHA
STARRED QUESTION NO. 102

TO BE ANSWERED ON 10" FEBRUARY, 2021

Highest taxes on petrol
102 Dr. Santanu Sen:
Will the Minister of Petroleum and Natural Gas be pleased to state:

(a) whether it is a fact that India has the highest taxes on petrol in the world,

(b) the reasons for such high taxes which is beyond almost any other country in the world
especially in the time when the common man earning is already hit by coronavirus pandemic
and unplanned lockdown;

(c) whether Government is planning to reduce the taxes on petrol and diesel,
(d) if so, by when and how much; and

(e) if not, the reasons therefor?

ANSWER

MINISTER OF PETROLEUM AND NATURAL GAS
(SHRI DHARMENDRA PRADHAN)

(a) to (e): A statement is laid on the Table of the House.
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Statement referred to in reply to parts (a) to (e) of Rajya Sabha Starred Question No. 102
asked by Dr.SantanuSen to be answered on 10" February, 2021 regarding
“Highest taxes on petrol”

(@):  The taxes on Petrol and other fuels imposed in various Countries keep changing from
time to time as per the policy of their respective governments, and as per the information
provided by PPAC in some countries the percentage of taxes on Petrol is higher than the current

percentage of tax on petrol in India.

(b):  The taxes are imposed for meeting the budgetary requirement of Government at the
Central and State Government level in order to generate resources for infrastructure and other

developmental items of expenditure keeping in view the present fiscal position.
(c):  There is no such proposal at present.
(d):  Nil

(e): Taxes are increased or decreased depending on several factors like requirement of the

Government, market situation etc.

X=-X-X-X-X
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®DR. BANDA PRAKASH: Mr. Chairman, Sir, the hon. Minister, in his answer, has
stated that on 4™ October, 2017 and 15" October, 2018, the Central Excise Duty was
reduced and public sector OMCs also reduced Rs. 1.00 per litre to reduce the overall
prices of petrol and diesel. But, the fact remains that from 2019 to January 2021, the
prices had increased three times. What are the reasons for that?

SHRI DHARMENDRA PRADHAN: Hon. Chairman, Sir, the prices of petroleum
products are governed by the international pricing mechanism. And, this has been
the practice for the last few decades in our country. We have to import almost 85 per
cent of our requirement from the international market and when there is a price hike in
the international market, we have to go by that pricing mechanism. When the
international price of crude oil is higher, we have to increase the prices and when the
international price is lower, we have to decrease the prices here too. This is a market
mechanism which is followed by all marketing companies. We have given freedom to
them. So, the prices are governed by the international market.

DR. SANTANU SEN: Mr. Chairman, Sir, my supplementary to the hon. Minister is
this. The retail selling price of petrol in India is based on crude oil price, OMC margin,
transportation cost, freight cost, Central and State Government taxes, excise duty,
and other taxes. We have seen the prices of petrol and diesel at their highest in the
last two years. Sir, almost 95 per cent of the entire liabilities are in the hands of the
Central Government. So, is it not possible for the Central Government to take some
steps to keep in check the prices of petroleum products?

SHRI DHARMENDRA PRADHAN: Sir, the hon. Member has given two facts.
Through you, | would like to put forth the right thing. International crude oil price is an
indicator. But, the international product price is the benchmark. That is number one.
Number two, it is not that ninety per cent of price components are governed by the
Union Government. There are three components -- the basic price, which is just at
the gate of refinery; central excise duties; and State heads. These are the three
factors in the price mechanism in our country. The State Governments and the Union
Government are careful about tax collection because everybody has his own welfare
commitments and developmental priorities. And, for that, they need some resources
through this route. This has been a proven and substantial route by all the
Governments, whether the State Governments or the Central Government.

® Question Nos. 93 and 102 are clubbed together as ordered by the Chair.
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Whenever needed, the Central Government has taken responsibility. But, primarily,
this is a product that we have to provide to all our people. And, for that, we have to
go by the market mechanism.
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SHRI K.C. VENUGOPAL: Sir, by replying like this, the Minister is actually misleading
the House. The prices of petrol and diesel are at an all-time high, but international
crude price is not at all-time high now. Therefore, this reply is not, at all, a true reply.
My submission is that now petrol price is about Rs.100 per litre in my village.

MR. CHAIRMAN: What is your supplementary ?

SHRI K.C. VENUGOPAL : How many times has the Government increased the excise
duty on petrol and diesel? Is the Government going to regularise it ?

SHRI DHARMENDRA PRADHAN: Sir, my hon. friend, Shri Venugopal, is a very vice
Member and is a good politician. Here, with utmost politeness, | would like to share
this fact. | can dare to correct him, but | want to put the facts in front of him. Today
the price of crude oil is 61 dollars a barrel. He belongs to the State of Kerala where a
lot of people stay in Gulf area. Before coming to the House, he should, at least,
check with some of his close friends from that area as to what the price is. That
apart, when my dear friend from West Bengal put the same question, | politely said
that this is an issue we have to tackle with utmost care. States are responsible; the
Union Government is also responsible for this tax issue. He has asked me as to how
many times we have raised the price and excise duty. The States have raised the VAT
also. So, both the States and the Central Government are raising taxes according to
their developmental needs. Sometimes, the Government of India has reduced the
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excise duty. In the last three years, we have reduced the excise duty also. In the last
300 days, the increase in price was for 60 days. For around 7 days in respect of
petrol and for 21 days in respect of diesel, we have decreased the price. Almost for
250 days, we have neither increased nor decreased the price. We have put it as
usual. So, itis a misnomer to campaign that prices are all-time high.

MR. CHAIRMAN: Now, Shri Vishambhar Prasad Nishad. ...(/nterruptions)...
SHRI K.C. VENUGOPAL: Sir, ...(Interruptions)...

MR. CHAIRMAN: No comments. The House goes by the rules and procedure. Please
follow it.
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e
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MR. CHAIRMAN: Right. ST9 I8 TR H3] Bl AT <d & ,dl 918 § AfTHRITor
D] TG IGHR I8 TITT P b AT TSI DI 31 P gRT SHDT THIET 1T
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3R HERI DI JATHR I DI ATTLIHAT 81 Al AGRI DI A P 91§ R ATl
Y I§ PHad g it & foY 81 2 ,afcd H I8 q AR B S1awd -1 3T ¢

Once you say something, it is binding on you at the earliest. Q. No.94.
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